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Authority in October, 1990. The pro-
posal could be techno-economically
appraised by the Central Electricity
Authority only after all the essential
inputs, such as water availability, as-
sociated transmission system, etc. are
tied up and necessary clearances, in-
cluding clearance from the environ-
mental angle are obtained by the State
Authorities.
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Taking over of Vishwayatan
yogashram

677. SHRI GURUDAS DAS
GUPTA:

SHRI CHATURANAN
MISHRA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether there is any proposal under
Government's consideration for take over of
Dhirendhra Brahma-chari's "Vishwayatan.
Yogashram in Delhi; anil
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(b) if so, what are the  details
thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE AND DEPUTY MINISTER IN
THE MINISTRY OF INDUSTRY (SHRI
DASAI CHOW-DHARY): (a) and (b) A
proposal for taking over the management of
Vishwayatan Yogashram alongwith Central
Research Institute for Yoga is receiving
active consideration of the Government in the
Ministry of Health & Family Welfare in
consultation with other concerned Ministries.



